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NOTIFICATION
The 22nd March, 2023

No. LGL.05/2023/11.— The following Act of the Assam Legislative A'ssembly*
~which received the assent of the Hon'ble Governor of Assam on 21st March, 2023 is hereby

published for general. information.

ASSAM ACT NO. XXVI OF 2023 -

(Received the assent of the Governor on 21st March, 2023)
THE ASSAM APPROPRIATION (NO. I) ACT, 2023
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Short title

Withdrawal of

the State of Assam for the

~ i—{ P
4

Be it enacied by the-Assam Legislative-Assembly in the Sevenly-fourth Year of the Republic of India as follows:-

1. This Act maybe called the-Assam Appropfiation:{No. [j Act, 2023.

2. From and out' of the Consolidated Fund of the Stale of Assam there may be paid and applied sums aot
Rs.10850,76,84,000.00 from and  exceeding those specified i column (3) of the Schedule amounting'In the aggregate to the sum of Rupees Ten
out of the Consoljdated Fund of Thousand Eight Hundred and Fifty. Crore Saventy Sik Lakh Ninely Four Thousand towards dafraying the several
charges which will came In codrse of payment during the financial year 2022-23 In respect of e services

{o authorise payment and appropriation of cerfain further-sums from-and out of the Consolidated Fund of the Siate of Assam for the services of the
|Financial year, 2022-23.

financlal year, 202223 specified In column (2) ofthe Schedule,

Appropriation 3. The sums authorised.to be withdrawn from and out.of the Consulidated Fund of the State of Assam by:this Act

shail be ap;;mpﬂated for the services and.purposes expressed In the Schedule-in relalion to the sa!d‘yeér-e'ridingi
on the Thirly First day of March, 2023.
THE SCHEDULE
) { See Séctions-2 and 3)
[11 {21 Bl
Sums-Not Exceeding
A]:g;n;r?a;:m Services and Purposes Voted by the cg:;ii‘:;:é:“ Total
Assembly Fund
Rs,, Rs. Rs.

C2 Head of State Reverniue 000}  7700000.00| 7760000:00
FD Public Debt:And Servicing Of Dabt Revenuse) 0.00] 91000000.00 .910_0&000500[
3 Adminisfration of justice Revenug| 131601000.00] 2770000000 159301000:00]

i Land Revenue . Capital 300000000.00| 0.00]  300000000.00

9 Trangport Services Revenue 2468200000 0.00 24682000.00
11 General Adrilnistration (Secretariat and Attached Reverue| 140438000.00 0,00 140136000001

14 Police Ravenue 21221000.00]  11344000.00 32565000.00
21 Guest Houses, Govemment Hostels ~ Revenuej - 1000.00 0.00 1000.00}

23 Penslon & Other Retirement Benefils Revenue]  54835343000.00 0.00| .54835343000.00

25 Miscellaneous. General Services & others Revenue|  10000000000.00; 0.00] 10000000000.00

26 Education (Higher) Revenue 233951000.00] 0.00 28385100000

a Art & Cullure Revenue| 309750000.00 0.00 399750000.00
2 Medical & Public Heall Revenue|  1024642000.00 000] _1094642000.004

)} Capital 500000000.00 0.00 500000000.00

34 Housing & Urt:an Affalrs- (Municipal Administeation) Revenue 28425000.00), 0.0Q 28425000.00

35 Informalion and Public Relations Revenue)] 35381000.00 0.00] 35381000.00

»




THE ASSAM.GAZETTE, EXTRAORDINARY, MARGCH 22, 2023 . 2755
—a Fh o 20 2 L] i+ § o~ W MaE ‘* oo :
[ , 12) ) B3]
" oo o Sums Not Exceeding
Grant No.f , v v s P X
; Services and Purposes " Charged on'the
Appropriation Voted by the Consolldated Total
- Assembly ;
Fund:
Rs. Rs. Rs.
36 Labour Welfere, Skill, Employment & Entreptenership  Revenue :3000.00 0.00 3000.00
Caplial 3000.00{ 0.00 3000.00]
39- Soclal Securty, Welfare.and Nutlon Revenue 8823235000.00 0.00] * 882323500000
Capltal 22500000.00 0.00 22500000.00
Other Social Servicas (Welfare of Minorities & . ‘

42 Development) Reverice 1000.00 0.00{ 1000.00
4 Census, Survey & Statistics Revenue 1000.00 0.00 1000.00
48 Agriculture Revenue 1282200000 - 0.00 12522000.00
49 Irrigation Revenue 3000.00] 0.00 3000.00
54 Fisheries Revenue 5000.00 0.00 5000.00]
56 Panchayal & Rural Development (Panchayat) Revenue 0.00 2000.00 2000.00]
57 Panchayat & Rural Development (Rural Developmenf)  Revanue 27375001000,00 0.00] 27375001600.00
" T Revense 25001000,00 000] 4500100000

% Ingustries & Commerc Capltal] __ 1510000000.00 0.00] _ 1540000000.00
59 Village & Small Indusires Sericulture and Weaving Ravenue 1000,00{ 0.00 1000.00
62 "Power (Electriclty) Capital 20000000.00f 0.00 20000000.00

. . Revenus| 1000.00| 0.00 1000.00
o Roads & Bridges Capital] _ 407000000.00 0.00| _ 401000000.00
65 . | -Toudsm Revenue 30000000.00 000 30000000.00]
67 Hortlculture . Reverwe] = '2000.00 0.00 gooo.ool
71 Educalion {Elementary, Secy. Efc.) Revenue 72491000.00 0.00 72497000004

. A . Revenue 1501000.00} 0,00 1501000.00

73 Housing & Urban-Affalrs (Guwahatl Development) . Capta 100000 0.00 160000
74 Sporis & Youth Welfare Revenue 4050000.00 .00 ' .4050000‘00
a5 Information & Technology Revenue 790000000.00 0.00 780000000,00
Revenue| 105516444000.00] 437746000.00] 105754130000.00

, Total Capital 2753504000.00 . 0:00]  2753504600.00
Grand Total 10836,99,48,000.80| 13,77,46,000.00/10850,76,84,000.00

' GEETANJALI DAS SAIKIA,

Secretary to the Government of Assam,
Legislative Department, Dispur, Guwahati-6.
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